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(b) whether there is congested sit-
ting accommodation, lack of
required working amenities and
poor distribution of stationery ;

(c) whether there is any shortage
of IDAS officers and poor ad-
ministrative set up inthe office ;
and :

(d) if so, what action Government
propose to take in the matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA):
(a) No, Sir.

(b) No, Sir.

(c) Against the authorised strength
of 13 1DAS Officers, there is a
shortage of one Officer only.

(d) Does not arise

Measures to check Proliferation of
Black Money

4451. SHRI R. L. BHATIA : Will
the Minister of FINANCE be pleased
to state :

(a) whether his attention has
been drawn to the news-item
captioned ‘Star Wars’ appearing in
the ‘Patriot’ New Delhi dated the
24th November, 198t ;

(b) if so, his reaction thereto ;
and

(c) what measures he has taken
or propose to take to check such
proliferation of black money ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA) :
(a) Yes, Sir.

(b) and (c). The Income-tax au-
thorities make necessary . enquiries
about such investments during the

course of relevant assessment pro-
ceedings and wherever unexplained
Investment is found appropriate
action 1s taken.
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Losses in HSCL

4453, SHRI PALAS BARMAN :
Will the Minister of STEEL AND
MINES be pleased to state :

(@) isit a fact that Hindustan
Steel-works Construction Ltd. has
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been facing marked deterioration in
the financial years 1979-80 and
1980-81;

(b) ifso, the reasons for this
State of affairs; and

(c) the steps taken by Govern-
ment to make it financially viable?

THE MINISTER OF COM-
MERCE AND STEEL AND MINES
(SHRI PRANAB MUKHERIJEE): (a)
Yes, Sir. Hindustan Steelworks Cons-
truction Limited (HSCL) has suffered
-substantial losses during 1979-80
and 1980-81. .

(b) The Company has been in-
curring losses because a number of
contracts have turned unprofitable
due to increases in costs which could
not be neutralised under the terms
of the contracts, unremunerative
ratés and industrial relations prob-
lems including constraints in the
matter of deployment of manpower.

(¢) As the Company is facing a
number of problems Government is
giving serious consideration to
various steps possible in consultation
with the management of the Company
on a continuing basis like securing
more work, improvement in efficiency,

review in the terms of contract by .

discussion with clients wherever
“possible and finding sclutions to the
industrial relations problems.

Relief to Families of Employees
Dying in Service ‘

4454, SHRI RAJNATH SONKAR
SHASTRI : Will the Minister of
FINANCE be pleased to state :

(a) whether there is a scheme for
"providing immediate relief to the
families of employees dying while in
service in receipt of pay not exceed-
ing Rs. 1200/- p.m. subject to the
maximum of Rs. 1000/~ or 3 months’
pay whichever is less;
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(b) if so, whether this amount is
proposed to be increased to Rs. 2500/~
or 3 month’s pay, whichever is less,
keeping the steep hike in prices ;

\

(c) whether it is proposed to
convert this advance into a grant to
all employees dying while in service
or after retirement as a token of
love shown by Government towards
their employees; and

(d) how many families received
benefits under the Compassionate
Fund of India during the last three
years and on what grounds; as also
the families given immediate relief
of Rs. 1000/- during the last 6 months
in Finance Ministry?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA) :
(a) to (¢). Under a Scheme intro-
duced in 1971 and modified from
time to time families of Government
servants drawing pay up to Rs. 1200/-
p.m. who die whilc in service are
eligible for immediate 1elief in the
form of advance limited to three
months’ pay or Rs. 1000/- whichever
is less. There is no proposal to
increase the amount of immediate
relief or to convert this advance into
a grant.

(d) Grants from the Compassio-
nate Fund of India were sanctioned
to 243 families during the last 3
years on grounds of indigent Ccir-
cumstances. During the last 6
months, immediate relief was sanc-
tioned in one case in the Ministry of
Finance (Secretariat),
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